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 FIFTEENTH KERALA LEGISLATIVE ASSEMBLY
“Third Session
BULLETIN==—PART I

(Brief Record of Proceedings)

Monday, November 1, 2021
No. 44

The Assembly met at 9.00 a.m. with Mr. Speaker in the Chair.
Questions: ‘ -

Three. Questions in the list of Questions posted for the day were answered
orally. -

Stateﬁxt by Minister (Correction of answer to Starred Question).

Statement. correcting answer and the Coirected answer to Starred question
No. 267 dated 25" October, 2021 of Third session of Fifteenth Kerala Legislative
Assembly was laid on the Table by Shri V. Sivankutty, Minister for General
Education and Labour. '

Adjournment Motion:

After hearing the Minister for Water Resotrces, the Speaker withheld consent
to the moving of an adjournment motion given notice of by Shri Ramesh
Chennjthala and five other Members regarding the serious situation reported to
have arisen consequent on the failure of the Government in lowering the maximum
water level of Mullaperlyar Dam in view of incessant rains and in protecting the
interests of the StatebypmsenﬂngnsdemandforanewdamatMu]]apmyarmthe
Supreme cowrt.

(Asamarkofprotestagmnsttheauimde of the Gova'nmentﬂleMembem
be!onging to opposition staged a walkout.)

KNPP. 1920/2021 (ii).



- Caﬂmg Attentlon bo-

1. Shri P S. ‘Supal called the attention of the Muuster for Revenue and -
Housing to the necessity to complete re-survey proceedings in the State,
issue title deed to all those who are eligible and disburse compensation to
those affected by the rain havoc in a time bound manner. The Minister
made a statement thereto.

2, Shri 1. C. Balakrishnan called the attention of the Minister for Public

. Works and Tourism to the necessity to implement the proposals of the

NATPAC to remove the ban on night traffic on the Kozhikode-Mysuru-
Kollegal National Highway 766. The Minister made a statement thereto.

The Matters under Rule 304 :
Themattexsmsedmﬁ:eHousebydeembers under Rule 304amhsted

below:
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Presentation of Reports:

The following reports were prested _
(D Report of Subject Committee-VI on The Kerala Self Financing College

Téachmg and Non-Teaching Employees (Appointment and Conditions of Service)

Bill, 2021

(ii) Report of Subject Committee -VI on The Kerala Educauon (Amendment)

Bill, 2021.

(ii) Report of Subject Cdmm:ﬁe&lx ‘on The Kerala Public Service

The Ministers concerned made statements on the respective subjects.

Commission (Additional Functions as respects the services under Wagf Board)

Bill, 2021.

Iqaobucﬁ)




Legislative Business.:

Shri V. Sivankutty, Minister for General Education and Labour introduced
The Kerala Bamboo, Kattuvalli and Pandanus Leaf Workers' Welfare Fund
(Amendment) Bill, 2021, The Kerala Shops and Commercial Establishments
Workers' Welfare Fund (Amendment) Bill, 2021, The Kerala Small Plantation
Workers' Welfare Fund (Amendment) Bill, 2021, The Kerala Shops and
~ Commercial Establishments (Amendment) Bill, 2021 and The Kerala Headload
~ Workers' (Amendment) Bill, 2021 and laid the statements under rule 75(). Then

. the Minister moved that the bills bé referred to Subject Committee VIL

- Shri K. Babu (Thripoonithura) as authorised by Shri. P. T. Thomas moved the
ordinance disapproval motion in respect of The Kerala Bamboo, Kattuvalli and
Pandanus Leaf Workers' Welfare Fund (Amendment) Bill, 2021 and spoke.
Shri Roji M. John as authorised by Shri. Sinny Joseph seconded the motion and
‘'spoke. Shri Saneeshkumar Joseph as authorised by Shri Shafi Parambil moved an
amendment to circulate the Bill for eliciting public opinion and Shri. G. Steephen
as authorised by Shri. A. C. Moideen moved another amendment for referring the
Bill to a Select Committee 'and spoke. '

Dr. M. K. Muneer moved the ordinance disapproval motion in respect of The
Kerala Shops and Commercial Establishments Workers' Welfare Fund (Amend ment) Bill,
2021 and spoke. Shri M. Vincent seconded the motion and spoke. Shri
Thiruvanchoor Radhakrishnan moved an amendment to circulate the Bill for
eliciting public opinion and Shri K. Ansalan as authorised by Shri M. M. Mani
moved another amendment for referring the Bill to a Sefect Committee and spoke,

Shri T. V. Ibrahim moved the ordinance disapproval motion in respect of The
Kerala Small Plantation Workers' Welfare Fund (Amendment) Bill, 2021 and
spoke. Shri N. Samsudheen as authorised by Smt. K. K. Rema seconded the
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. motion and spoke Shri M. M. Mani as authoriséd by Shn K. N. Unm]mshnan

moved an amendment to -circulate the Bill for eliciting public opinion and

Shri Eldose P. Kinnappillil moved another amendment for referring the Blll toa
Select Commlttee and spoke, :

Prof. Abid Hussain Thangal moved the ordinance disapproval motion in
respect of The Kerala Shops and Commercial Establishments (Amendment) Bill,
2021 and spoke. Shri P. C. Vishnunadh seconded the motion and spoke.
Shri V. Joy as authorised by Shri Xavier Chittilappilly moved an amendment to
circulate the. Bl.ll for eliciting pubhc opinion and Shri E. K. Vi]ayan as authorised
by Shri G. S. Jayalal moved another amendment for referring the Bill to a Select
Committee and spoke: ‘

Shri K. Babu (Thnpoomthum) as authorised by Shri P. T. Thomas moved the
ordinance disapproval motion in respect of The Kerala Headload Workers' -
(Amendment) Bill, 2021 and spoke. Shri Mons Joseph seconded the motion and
spoke. Shri N. A. Nellikkunnu moved an amendment to circulate. the Bill-
for eliciting public opinion and Shri K. K. Ramachandran as authorised by
Smt. K. K. Shailaja Teacher moved another amendment for referring the Bill to a
Select Committee and spoke,

After discussion and reply by the Minister for General Education and Labour,
* the ordinance disapproval motions were declared lost. The amendments moved
were withdrawn with the leave of the House. Then the Motion for referring The
. Kerala Bamboo, Kattuvalli -and Pandanus Leaf Workers' Welfare . Fund
_ (Amendment) Bill, 2021, The Kerala Shops and Commercial Establishments
* Workers' Welfare Fund (Amendment) Bill, 2021, The Kerala Small Plantation
Workers' Welfare Fund (Amendment) Bill, 2021, The Kerala Shops- and
“- Commercial Establishments (Amendment) Bill, 2021 and The Kerala-Headload

Workers' (Amendment} Bill, 2021 to Subject Commitiee VII was ‘adopted and the

Bills were referred to the Subject Committee VIL. -

The House adjoumed at 5.33 p.m. to meet agam at 9,00 ‘a.m. on Tuesday
November 2, 2021. : :

S. V. UNNIKRISHNAN NAIR,
Secretary.
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